CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH
NEW OELHI,

B Nk 2677/91

Neu Delhi, this the 22nd day of Seot., 1994

Sshri Balak Ram S/0 Shri Jagan Nath

Sub Loco-cleaner, under Locoforeman,
Northern Railu ay,
Mor adabad, and others,

(through Mr B, S,Mai nee Advocate).

Applicants,

ses oo
ver sus

Union of India: Through

1. The General Mznager,
Northern Railuay,
Baroda House,

Neu Delhi,

2. The Divisional Railway Manager,
Northern Railwvay,
Mor adabad,

3. The Assistant Mechanical Engineer,
Northern Railuay,
Mor adabad, ee oo ees Respondents,

( through Mr K,K,Fatel, Advocate),

OR DER ( OF AL )

JUSTICE S, K, DHADON, ACTING CHAIRMAN

For orders, see order of date passed
in 0, A, No, 2678 of 19%1(Munish Kumar Sharma and

others vs, Union of India and others),

( B, N, Dhiqndiyal ) e Kmaon )

Member (A) Actin4 Chairman,
22nd Sept, ,1994
(sbs)




